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BEFORE THE NATIONAL COMPAI,IY LAW TRIBUNAL
MUMBAI BENCH AT MUMBAI

COMPAI.TY SCHEME PSTITION NO. 795 OF 2OI7
CONNECTED WITH

COMPANY SCHEME APPLICATION NO. 528 OF 2OI7

In thc mattd of thc Companics Act, 2013;
AND

ln the mattcr of Scctions 230 to 232 and all other
applicablc provisions of the Companics Act, 20l3;

AND
In thc mattcr of thc ScheEe of ArualSamation
of
Relience Aeroapace T€chnologies Liaitcd

AND
Rcliencc Comrlcrcial l,a.rrd & Infrastructurc
Linit€d

AND
Reliance Global Commercid Limitcd

AND
Reliancc Petroinvcstoents Limitcd

AND
Reliancc Supply Solutions Primte Limited

AND
Rcliancc Trading Limitcd

AND
Reliancc Universal ComEercial Lidited
{collcctively, the "fransfcror Companies')

WITH
Reliancc Industrial Invcatmcnts and Holdings
Linfted
(thc "fransfelcc CoEpany")

Reliancc Petroinvcsttucnts Limitcd
...Petitioner Compa'ly

ORI'ER

Dated this 246 day of August 20l7

M/ s. Junn6rkar & Associatcs,
Advocatcs for thc Petitioncr Company,

31 1/312, Embassy CcnEc,
Nariman Point, Mutdbai - 40O 02l

E-mail ID : mailaiunnarkarassociates.com
Tel Nos. : O22-22a51404 / 05
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